
-Y

List of Civil Pending Cases
ii
‘Sr.
Np. Cases Party Name iNext Date ;Next Purpose

1 CSl264/2019 SINGHAL AND ANR. O9-02-2024 Misc. Arguments
ii/.\| DEVI vs SULEKH ci-{AND A *2”

zcs/324/go19 DEVI 2 17-02-2024 FinalArguments
VISHWAS SANDILYA vs RASHA" A in A A W i

3scs/355/2019 MALHOTRA 1.23-0_2;2_02_4_Z Evidence
SR1 KRISHAN Vs SANJAY 2 ‘Plaintiff/Petitioner

4CS/360/2Ol9_JVs SANDEEP KUMAR JAIN __(_ 24-02-2024 |VliSC. cases
vE5 PRAiZ£iisHivERMAi*AN0 ANR. F i

5 CS/17/2020 VIVEK SHARMA V5 SANjA‘_(__\[ERlVlA ill-O3-2024 Final Arguments

16 cs/33/2020_ Argo ORS #105-02-2q2_4?iiizvidence
NEETU AND ons vs AMIT KUMAR i "2 Plaintiff/Petiticiner

( 7 CS/42/2020 QRMILA DEVI VS YASH PA]: MITTAL 24-O2-2024 Misc. cases

A s cs/143/2020 As:-usn KUMAR vs AMAR SINGH _07-03-2024 H ndent EvidgncejfiDefendant/Respo

9_ CS/159/2020 JAVED ABRAHAM Z\/S SURAJ TIWARI ;O5-O3-2024 indent Evidence A
‘ Defendant/Respo i

locs/169/29020000 URMILA vs BOHTASH s ‘zs-0242024 Issues

7;; cs/8/2 02 1
‘ i

RAJENDER SINGH RAJPUT vs inefendenr/Respe A
MUNNALEAL ( 07-02-2024 indent Evidence

W12 cs/18172021
RAMESH VERMA vs KAMLESH \ 2*

}DAlNAR AND QBS. 0 __ i26-02-2024 ‘Fin_eiArguments A

13 CS/30/2021
GOPI CHAND SHARMA Vs SORAN A A Defendant
S|NGfi ff ‘l2-02-2024 Evidence

_ 14ics/5080/202 1 SHAMA PRAVEEN vs LAYAK RAM 015-02-2024 Miscjcases 2
i

W 15 cs/6_4/2021
DEEPAK KUMAR GUPTA vs SANJAY 0 A in

iKUMAR GUPTA W i24-02-2024 ‘Final Arguments ,

16 cs/96/2021 KISHAN KUMAR vs GOVERNMENT *2 A
OF NCT DELHI 05-02-2024 Misc. cases

_17
i

cs/111;2o21iivEei J T15-02-2024 Evidence s 2
SATYAPAL SINGH vs NARENDER Plaintiff/Petitibneri

18 A Further
CS/l3J5/2021 SHRI pB\AKASH VS \{iDYA(WAT| 09-02-2024 Proceedings

lg c_s/141?/@021 HSUNIL KUMAR vs SAMEER KHANA 0* 23-02-2024 iiqise. ArgunnentsV
20 CS/16_9/202Zi**CHAUHAN 7 _‘21-02-2024 i'|i1a|Argumen§s

REKHA CHAUHAN vs MANOJ i A "2

21 cs/170/2021 LATA GUPTA vs SATISZH GUPTA 24-02-2024 Ev dense

7'

Fi! i
Pliintiff/Petitioner

i



,6‘ 40

_22 CS/105/2021 KRgl*SHN YADA\/_\/S SUDHA DEVI 04-03-2024
Plaintiff/Petitioner

_ Evidence g W
23 cs/196/2021 ASIF ALI Vs SAYARA BANO 20-02-2024

Defendant/Respo
ndent Evidence4 cs/19712021 ‘SUDHA vs ANND g 14-02-2024 Issues

?5 cs/100/2021 BIJAY PAL SINGH YADAV Vs RAM A
PAL SHARMA ‘l5-02-2024 Defence Evidence.26 cs/205/2021 ANURADHA VS SHRI RAJ RISHI 05-03-2024 Misc. cases

g_27 cs/225/2021 DINESH CHANDER CHAUHAN vs T
BHIKA RAM SHUKLA _ 06-02-2024 Misc. cases

28iCS/231/2021
HUKAM SINGH Vs VED PRAKASH .
‘SINGH 13-02-2024

l

Final Argume

r29 cs/15/2023 \KAMLESH DAWAR V5 RAMESH
\/ERMA i26—02~2024 Final Arguments

‘30 ics/262/2021 MEENU SINGHAL vs SURESH P
l§_OEL 2 117-02-2024 ilssues

31 .CS/264/2021
BRIJ BHUSHAN SHARMA vs P
RAJESH SHARMA 19-02-2024 DefendantIResp0

ndent Evidence

_32 CS/276/2021
SUDHISH KUMAR AND ORS VS CH.
RAM PAL AND ORS 05-02-2024 Misc. cases

33 CS/310/202 l
SANJAY KUMAR GUPTA AND ORS
Vs DEEPAK KUMAR GUPTA 24-02-2024 Final Arguments

34 cs/6/2 022 ‘SINGH
DHRI SINGH TOMAR VS SANJAY

05-02-2024 ‘Further
Proceedings

35 -CS/323/2021
‘BHASKAR TIWARI VS CHANDRO .
DEVI AND ORS 26-02-2024 Misc. cases g

.36‘CS/11/2022 Aisn MOHD. DOST Vs SAVEZ 13-02-2024
‘Defendant/Respo
ndent Evidence

32iCS/50/2022 ENTERPRISES

M/S MAHAVEERA TRADING
COMPANY Vs M/S PIHU

27-02-2024 Misc. Argumentsrs

_33 cs/108/2022 SUNIL KUMAR VS UTTAM KUMAR
.@GUDDU 14-02-2024 Further

Proceedings
39‘cs/131/2022 MAMTA AND ANR VS LAKHPAT

SINGH AND ORS 19-O2-2024 Misc. Arguments
CS/{L5 cl/21023

SUNITA AND ORS VS LAKHPAT
SINGH AND ORS 22-02-20.24 Misc. cases i

‘ _

\



._ I, Q3 '{-F,-1 QT ormcs or THE PRINCIPAL nxsrnicr at SESSIONS JUDGE.
/ .,\1".-.3“ _ (Mg wgmtd», ORTH-EAST otsrmcr =  0OMAcoonrs. mum./Q. sen iieit- ,..- r. ;

‘i. ORDER// E l _‘
i 1 2 casesffi aiding in the court of Sh. Simjeev Kumar Malhotra. District Judge [Commercial

"11 gourt) as mentionedfi’ . No. 1 to 40 as per “Annexure-A" (list attached herewith) are hereby -withdrawn
. h -ed and assigned to_ktht;,4l’ollo\ving courts. North-East District for disposal in accordance with law. with

im e lat e t. .,1'

-5155.; of T1-ansfereéi (;'cjfi§-if P "JWWW MVP 7 Cases at Serial No. in the enclosed list.
N0 W _ __ _ W __
1. Sh. Kapll Kumar. AD-J-01 __ mg _ _. Sr. no. 1 to 19 and 21
2. Ms. Manu Vedwan. ADJ -0'7 Sr. no. 20arid 22 to 40

The Ahirnad/Asst. Ahlmad of the 'Iransi'eror Courts are directed to send the
files/records/proceedings to the Transferee Court in all respects immediately. with the instructions to the
parties or other concerned /witness/appiica.nts to appear before the Transferee Court on the date flxed and
ensure that the list of transferred cases is displayed outside the Court room and Ahlrnad Room so that no
inconvenience is caused to the lawyers and litigants.

Besides the above cases mentioned in the list. if there is any connected/cross matter left. the same
be also sent to the transferee court alongwith the main case. '

The order be uploaded on the website alongwith the list of cases. ’ an
_ A '1? - ‘)9/is ""

[VIRENDER KUMAR BANSAL]
Principal District 6: Sessions Judge.
North—East District.
Karlcar-:lo0ma Courts. Delhi.

- q')__
No.n7q H /Judi./N-E/K.K.D/Delhi/2024 Dated : l 2 FE. B

Copy forwardedjgr information and necesszgy action :-

1. The Registrar General. H0n'ble I-iigh Court of Delhi. New Delhi.
2. The Principal District St Sessions Judge [I-[Q5]. Tis i-Iazari Courts. Delhi
3. The Judicial Officers concerned with the request to direct the concerned oflicial to

paste a copy of this order. outside their Court Rooms/Ahimad Rooms.
4. The Secretary. Shahdara Bar Association. Karkardooma. Delhi. to display this order

on the notice board. for the notice of all the Lawyers/Litigants.
5. The Administrative Ofiicer (Judi) of Administration Bra.rich/Piling/CI-fiM Office and

Facilitation Center. North-East District. iiarkardooma Courts. Delhi.
./6./The Website Committee. "isylaziri Courts 8: Karkardooma Courts. Delhi through LAYERS.

For LAYERS.
7. Reader to the undersigned.
8. Ahlmad of the concerned Courts. for information and necessary compliance.
9. The Care Taker. North-East District. Ka.rltardooma Courts. Delhi to dispfayfie same

_/,.-’ _p§I\

on the notice board of this court coniplex premises for information to all on cerned.
10. PS/Reader to the undersigned. '

i _ I

' J I/V/"A 302?
11

Principal District 8: Sessions Judge.
North-East District.
Karkardooma Courts. Delhi.

."'



To,
Dated 05.02.2024

The Ld. Principal District & Sessions Judge
North-East District, Karkardooma Courts,
Delhi.

Subject: List of civil suits pending in the Commercial Court, North-East |
District. "

Respected Sir,

Please find enclosed herewith the list of civil suits pending in the
Commercial Court, Nolth-East District.

Submitted please.

Yours sincerely,

___. -c.» '0/.'_:1(-_ (Tc <1

(Sanjeev Ku1na?M5ll'EtTa)
District Judge (Commercial Courts)

North-East District,
I<la1'ka1'doo1na Com-ts, Delhi


